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1368. SHRI K. LAKKAPPA: Will the 
Minister of COn.IMERCE AND CIVIL 
SUPPLIES be plensed to state: 

(a) whether it is a fact that Messrs 
Chamanlal and Brothers and their 
sister concerns have been granted ex-
port licences although some crores of 
rupees are payable by them as In-
come-tax and if so, full facts of the 
case; 

(b) the reasons for granting liceu-
ces when crores of rupees are t>ending 
as Income-tax arrears; 

(c) on whose recommendations 
these licences were gra"1ted; and 

(d) whether Government propose 
to consider cancelling the lIcences till 
the firms have fully cleared Income-
tax etc.? 

rHE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND STEEL 
ANr MINES (SHRI PRANAB MU-
KHERJEE): (a) tv (d). Export control 
is anp]i('able only to some commodities 
listed in the Schcii ule to Expert (Con-
trol) Order 1977. Export licences for 
S:lch cornmodities are granted in ac-
cordance with the policy in force. All 
other commodities are decontrolled for 
ex!"nrt and no liC"ence for their export 
is neCE»ssary from Export Trade Con-
trol authorities. 

The }..articulars of export and import 
liCences granted ar~ published in the 
~eekly bulletins ot Import Licences, 
E",port Licences and Industrial Licen-
ces iSSl~d by the Chief Controller of 
Imports and Exports, copies of which 
are suppli~d to Parliament library. 

The !\tfinistry of Commerce do tw;t 
maintain an ac(.ount of income-tax ar-
rears of firms. Also. while granting ex-
port licences, tws aspect is not kept In 
view. 

8teps taken to Uuearih Swr:ar StodPJ 

1369. SHRI BALASAHEB VIKHE 
P,ATIL: 

Will the Minister of COMMERCE 
AND CIVIL SUPPLIES be pleased to 
state what stringent measures have 
been talren to unearth sugar stocks and 
make it ayailable to the consumers at 
a reasonable p-rice? 

THE MINISTER OF COMlVIERCE 
ANI) CIVIL SUPPLIES AND srl~EL 
AND J.\1INES (SHRI PRANAB 
MURHERJEE): The Essential Coln-
modities Act and the Prevention of 
Blal"kma.rketin~ and Maintenance of 
Supplies of Essential Commodities 
Act, 1980 provide for stringent mea-
sures to check hoarding and black-
marketing of sugar and other essen-
tial commodities and to ensur2 their 
availability at fair price. The State 
Governments have been advised to 
make full u~'" of the above ooaC't-
nlents. 

As regard to sugar, measures in-
clude the stock holding Hmits being 
reduced by 50 per cent for the whole-
salers from 26-2-1980. Further, the 
State Governments haVe bepn asked 
not to issu~ any new wholesaler 
dealers Hc-ences for the- time being. 

Strike by Employees of the Central 
Cottage Emporium, Jan path 

1370. SHRI N. GAGOM MOI-IEN-
DRA' Will the Minister of COM-
MERECE. AND CIVIL SUPPLIES 
be pleaseo to state: 

(a) whether the- employees of the 
Central Cottage Emporium, Janpath, 
New Delhi went on a strike recently; 
and 

(b) if so, the reasons theref('\" and 
how it was settTed? 

THE MINISr:rER OF1 COMMERClI 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRr PJ1ANAB 
MUKHERJEE): (a) Yes, Sir. 
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(b) Strike was resorted to for rf:-
!in~tatment of Chowkidaras suspend-
ed, revocation of suspension ocders of 
Assistant Managers and the institu-
tion of proper enquiry into the com-
plaints made against the Assis~ant 
Managers. 

The Director and General Managers, 
C~ntral Cottage Industries Corpora-
poration held lengthy discussions on 
the various demands of the Union 
and as a result settlement was 
acheived on the term that the wages 
for the strike period will be paid. 
:Management will withdraw the suit 
filed against the Union and others and 
enquiry against the sus~nded Chow-
kidars will be conducted on imme-
diate basis. 

Shortfall in the su·pply of Aluminium 

1371. SHRI TARIQ ANWAR: Will 
the Minister of STEEL AND l\1INES 
be pleased to state: 

(a) whether it is a fact that a short-
fall of over 90,000 tonnes in the sup-
ply of aluminium is anticipated dur-
ing the current financial year (1979-
80); 

(b) if so,' the estim3ted demand of 
aluminium and the estimated prcduc-
1.ion likely to be achieved as against 
the installed capacity during the year 
1979-80; and 

(c) reasons for the shortfall in uro-
d uction and the measures proposed to 
be taken to bridge the gap between 
d~mand and supply? 

'TIlE MINISTER OF COMIVIERCE 
AND CIVIL SUPPLIES AND STEEL 
AND MINES (SHRr PRANAB 
MUKHERJEE): (a) to (c). At the 
beginning Of the year the demand for 
ll1uminium. during 79-80 was estimat-
ed to be of thE;' order of 325,000 ton-
Jle6. Out of the present installed 
capacity of about 321,000 tonnes the 
»roduction was estimated to be 
~OJOOO tonnes after takiag into ac-
count the expected power supply to 
thE" smelters. Arrangements were 
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made to Import 90,000 tonnes to meet 
the gap. 

The indigenous production has been 
affected due to severe power cuts 
since September, 1979 and conse-
quefttly the production is expected to-
be 190,000 tonnes only. MMTC which 
is tile canalising agency for imports 
will be stepping up the imports to 
ensure adequate supply of metal par-
ticularly during the period prf::ceding 
the onset of the next monsoon. In-
digc:nous production is expected to 
pick up after the monsoon and the 
imports will be continued to main-
tain a steady supply so that total 
demand is met. 

Raids by Income-tax, F.x:cise and Cus-
toms Enforcement Directorate and 
Re~enue Intelligence Authorities 

1372. SHRr K. P. UNNIKHISI-IN-
AN: Will the Minister of FINANCE 
be pleased to lay a statement show-
ing : 

(a) the number and details of per-
sons, firms and premises if any raided 
by the Income-Tax, Excise and CuS-
toms Enforcement Directorate and the 
Revenue Intelligence authorities since 
14th January, 1980; 

(b) the reasons for such raids; 3!1d 

(c) the details of offences commit-
ted, if any, by such persons and firms? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF FINANCE 
<SJiRI JAGANNATH PHADIA): (a) 
to (c). Information is being collected 
and \vill be laid on the Table of the 
House. 

Report of Committee on Steel Plants 
for Minimisation of Consumption of 

Energy 

1373. SHRI CHITTA BASlT: Will 
the Minister of STEEL AND MINES 
be pleased to state': 

(a) whether Government have since 
set up a Committee to, analyse the 




